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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL E E\L H NEW DELHI

IN
(o - AfMiday it

i

Orniginal Application No. 731 of 2004

1 Gupia Petitioner

Versus
State of Uttarakhand & O Respondents
I, Pradecp Kumar Joshi, aged about
$8 sears, So Sh M.C. Joshi Presently
posted as Eavwonment | bBngineer,
{'narakbhand Pollution Control  Hoard,
Dehradun

Deponent

1. the above-named deponent does hereby solemaly sffirm and stute on cath as

under: -

1. That the deponent 13 presently posted as the Environment Engineer, and 15
Mhauth(mztd to sign and file the instant affidavit on behall of the

?Ascit% kﬁwm 1‘\5{ 5
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Uttarakhand Pollution Control Board and as such is fully conversant with the

facts of the case.

2. That the above-mentioned matter was listed for hearing on 04.10.2024
wherein the Hon’ble National Green Tribunal was pleased to issue the

following directions:

13. Hence, we direct respondent no. 1-State of Uttarakhand to file an affidavit
indicating the timeline for providing proper sewage treatment with on
adequate capacity and solid waste management facilities in Kedarnath and
for implementing suggestions made by the joint committee. We also direct that
before the next season, soak pits should be properly maintained and 100%
connectivity through sewage system to 600 KLD STP be ensured. Let the
affidavit to this effect be filed within a period of six weeks.

14. Respondent no. 3-UKPCB is also directed to place on record the action
that is taken/proposed to be taken for violation of environmental norms by the
local authorities in the area concerned. Let this affidavit be also filed within

six weeks.

3. In compliance with the order dated 04.10.2024, it is humbly submitted that
the Member Secretary, UKPCB vide letter dated 25.10.2024 requested the
District Magistrate, Rudraprayag and Additional Chief Executive Officer,

Kedarnath Development Authority, Rudraprayag to submit a compliance

/ ‘iremrt‘fb\l'\li office of UKPCB in furtherance of the directions given by the
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Hon’ble Tribunal. In this connection, a copy of the letter dated 25.10.2024 is
being marked and filed as Annexure No. 01 to this affidavit.

4. That in compliance of the directions of this Hon’ble Tribunal, a meeting was
conducted on 11.11.2024 under the chairmanship of Director General, NMCG.
In the said meeting, Member Secretary UKPCB was also present.

5. That in the said meeting, actionable points for various Government
Departments were discussed. UKPCB was required to provide a report
consisting of the details of the quantity of construction & demolition (C&D)
waste generated and disposed off, timelines for disposing the remaining debris
and agencies responsible for the same in Kedarnath. In this connection, a copy
of the record of discussion (RoD) dated 13.11.2024 is being marked and filed

as Annexure No. 02 to this affidavit.

6. That in furtherance of the aforesaid meeting, the Member Secretary, UKPCB
vide letter dated 13.11.2024 directed the Regional Officer, Dehradun, UKPCB
to take action in compliance of the order passed by the Hon’ble Tribunal and
inform the Headquarters in this regard. The Regional Officer was further
instructed to submit a report to the Headquarters, UKPCB, along with specific
recommendations, if any, regarding actions required at the Headquarters level.

In this connection, a copy of the letter dated 13.11.2024 is being marked and
filed as Annexure No. 03 to this affidavit.

7. That in reply to the aforesaid letter, the Regional Officer, Dehradun, UKPCB
vide letter dated 20.01.2025 submitted a report dated 10.01.2025 to the
Member Secretary, UKPCB and informed him that a joint inspection was

//':i candi ci;;d on 20.12.2024. In the Joint Inspection, it was found that the

'% M con: w work of STP having capacity of 600 KLD is ongoing in Shri
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Kedarnath and 80-85% of work has been completed, however, at present work
is temporarily halted due to extreme weather. Additionally, four STPs having
total capacity of 222 KLD are also being constructed along the Kedarnath
Yatra Track/Gaurikund Marg. The joint inspection report also mentions that
currently total solid waste generation was estimated to be 1.667 TPD and the
same is being managed by 190 Paryavaran Mitra, 07 Environment Supervisor,
01 mini tractor, 02 processing facilities. The ongoing work is time-bound in
nature and any failure to complete the construction and implementation of the
required work within the stipulated timeline will attract appropriate action. In
this connection, copy of the letter dated 20.01.2025 along with the report dated
20.01.2025 is being marked and filed as Annexure No. 04 to this Aftidavit.

. That the carrying capacity study for the Kedarnath is being conducted and its

report will be submitted as soon as its completed.

. That the deponent is a responsible Government servant having the
highest regard for the Hon’ble Tribunal and order passed by them. The
deponent has always made his sincerest efforts to carry out the orders

passed by this Hon’ble Tribunal in its letter and spirit and shall continue
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Deponent
=== Verification: -

-
Say

Verified at Dehradun on the 2 g day of January, 2025, that the contents

of the accompanying compliance affidavit are true and correct to the best of
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my knowledge and belief based on the official record and nothing is false and

no material has been concealed therein.

Vet b o

Deponent

Dated: 2<January, 2025

. Gautam.
-~ Advocate
. Court of India

S:’u;w
%ﬂ: Req. 1o, DI119/98
Kaushal Gautam

Counsel for UKPCB

Office: A-25 Second Floor, Defence Colony, New Delhi-24
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TeIey,

U SWRIed [A9gd A0 TEa SR AReERo § AT qol HAdgT W0 751,/2024 Abhisht
Kusum Gupta & Anr. Vs. State of Uttarakhand & Ors. H UIRG ¥l &I 16.08.2024 P
ATAFT BT AR | A0 THoSN0EN0 ERT 3y el & Wy fmfaRaa fdw frfa R W

13. Hence, we direct respondent no.I-State of Uttarakhand to file an affidavit indicating
the timeline for providing proper sewage treatment with on adequate capacity and solid waste
management facilities in Kedarnath and for implementing suggestions made by the joint commiltee.
We also direct that before the next season, soak pits should be properly maintained and 100%
connectivity through sewage system to 600 KLD STP be ensured. Let the affidavit 1o this effect be
filed within a period of six weeks.
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No. Pr-12011/17/2017 - O/o Dir (T-III) NMCG
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ek

free 3fEur e, 73 fawit - 110002,

feqi®: 13.11. 2024

Subject: Record of Discussion (RoD) to discuss the response to the Hon’ble NGT order dated
04.10.2024 in OA No. 751/2024 Abhisht Kusum Gupta V/s State of Uttarakhand
held on 11.11.2024 at 11.00 AM on Hybrid mode.

A copy of Record of Discussion (RoD) of the meeting dated 11th November 2024 under
the Chairmanship of Director General, NMCG in the Hon’ble NGT matter OA No. 751/2024 -

Abhisht Kusum Gupta V/s State of Uttarakhand, is forwarded herewith for information / necessary

actions.

2. This issues with the approval of Competent Authority, NMCG.
WagH,

5 \r\\Q:‘ ! w
Encl: As above /{Q@/\f’j\\\\
Y.yt TER)

@T.
e (@h-I®)), TITHwSt

To
—
I.  Secretary, Drinking Water Department, Govt of Uttarakhand, New Building, 4™ Floor,

Uttarakhand Secretariat, 4, Subhash Rd, Dehradun-248001. (secy-dw-ua@nic.in)

[I. Secretary, Urban Development Directorate, 31/62, Rajpur Rd, Indra Market, Dehradun,
Uttarakhand 248001 (secynkjha@gmail.com)

[I.  Principal Secretary, Environment & Forest, Govt of Uttarakhand, New Building, 4" Floor,
Uttarakhand Secretariat, 4, Subhash Rd, Dehradun-248001. (secy-env-ua@nic.in)

[V. Secretary, Uttarakhand Tourism Development Board. Pt. Deendayal Upadhyay Paryatan
Bhawan, Near ONGC Helipad Garhi Cantt, Dehradun-

248001(secyofﬁce.uk2003@gmail.com)
V. Program Director, SPMG Uttarakhand, — 117 Indira Nagar, Dehradun -248001.

(spmgngrba.utk01 @gmail.com)
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District Magistrate Rudraprayag, 8242+8QQ, Chopta Pokhari Road, Rudraprayag,

Uttarakhand 246171 (dmrudraprayag@gmail.com) _
Member Secretary, Uttarakhand Pollution Control Board (UKPCB) Gaura Devi

Paryavaran Bhawan46 B IT Park, Sehstradhara Road,Dehradun -248001.
(msukpcb@yahoo.com)

Engineer in Chief, Public Works Department, 29, Yamuna Colony Road Yamuna Colony,
Yamuna Colony Road, Yamuna Colony, Khurbura Mohalla, Dchradun — 24800]
(einc.ukpwd@gmail.com, cepwdua@gmail.com)

For Internal Distribution:

PS to DG/ ED (P)/ED(T), NMCG



R . ;
N;fl{gg of Discussion (RoD) held on 11.11.20ﬂ-5_&00 AM under the Chairmanship of DG,

A meeting was held with the officials of Uttarakhand on 11.11.2024 at 11.00 AM under
the Chairmanship of Director General NMCG for discussion regarding the Hon'ble NGT Matter

OA No. 751/2024 - Abhishit Kusum Gupta vs. State of Uttarakhand. The list of participants present
in the meeting is at Annexure I,

Actionable points discussed in the meeting are as follows: -

1. Sewage management:

a) A detailed assessment of wastewater generation at Kedarnath Island area is required,
especially during peak season, to determine whether the 600 KLD STP under
construction is adequate especially in view of the number (peak) quoted by joint

committee before NGT. The same may also be corroborated by Tourism Department of
Uttarakhand.

b) The report may include the liquid waste management for Tent area (outside Kedarnath
Island) also.

[Action: DM, Rudraprayag/ Tourism Dept. UK]

2. Solid Waste Management: Similarly, the report should also include solid waste generation at
Kedarnath Island area & along trekking route and waste management options being adopted by

the State Government including relevant details of the waste management facilities.

[Action: DM, Rudraprayag/ Urban Development Dept. UK]

3. Tt was decided in the meeting that there is need to deal the solid waste management issue in a
more comprehensive manner and hence state may engage the experts from NIUA (National
Institute of Urban Affairs) and IIT Roorkee to assess and prepare the comprehensive waste
management plan. NMCG may facilitate the joint mecting of state officials, NIUA and IIT

Roorkee.
[Action: NMCG]

4. Construction and Demolition (C&D) Waste: Details regarding the quantity of C&D waste
generated & disposed-off and time lines/agency responsible for disposing remaining debris in

Kedarnath should be included in the réport to be submitted to the NMCG.

[Action: DM, Rudraprayag/ UKPCB]

»

10
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5. Report Submission: The detailed report may be submitted to NMCG by 2" December 2024.
The State’s rcport may also include other initiatives taken by the State in managing the

environmental challenges in Kedarnath.

[Action: DM, Rudraprayag/ Tourism Dept./Urban Development Dept./Environment Dept.]

The meeting ended with thanks to the Chair.

o o o ok sk ok ok ok ok
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List of Attendecs

Annexure |

S. No.

Name

Designation

L

Shri Rajeev Kumar Mital

Director General

Shri Ishwer Singh

Consultant Legal

Shri Vishal Garg

2. | Shri. Brijendra Swaroop Executive Director (Projects)
3. |Shri. Anup Kumar Srivastava Executive Director (Technical)
4. | Dr. Pravin Kumar Director (Technical)

5. | Shri Narender Kumar Madan Senior Monitoring Expert

6. | Shri Mahender Singh Monitoring Expert

7.

8.

Institutional Associate

From Uttrakhand:

S. No. [Name Designation
1. |Shri Shailesh Bagauli Secretary, DW & Sanitation
2. | Shri Nitesh Kumar Jha | Secretary UD
3. |Shri R.K. Sudhanshu Principal Secretary, Env.& Forest
4. | Shri Sachin Kurve Secretary, Tourism
5. Shri  Ranvir  Singh PD SPMG UK
Chauhan
6. | Dr. Saurabh Gahaewar |DM Rudraprayag
7. | Dr. Parag Madhukar MS, UKPCB
8. [Shri Deepak Yadav Engineer in chief, PWD

X
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14.  Respondent No.3- UKPCB is also directed to place on record the action that is
taken/proposed to be taken for violation of environmental norms by the local authorities in the area
concerned. Let this affidavit be also filed within six weeks.
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Compliance report in 0.A, No. 751/2024 in Abhisht Kusum Gupta Vs Btate of

Uttarakhand

This is in reference to the Hon’ble National Green Tribunal (NGT) order dated

04.10.2024 in O.A. No. 751/2024 Abhisht Kusum Gupta Vs State of Uttarakhand,
read with National Mission for Clean Ganga letter No. Er- 12011/17/2017- Office
o/dir (T-Il} NMCG dt. 13.11.2024, where in detail report was asked; from District
Magistrate, Rudraprayag, Tourism department, Urban development department
and Environment Department. In continuation of the above directions, a committee
was constituted for site inspection and discussions with Professor of IIT, Roorkee.

The following committee members inspected the site on dated 20.12.2024 and
discussions were held with Profl. Kazmi, IIT Roorkee.

ACEOQ, KDA, Rudraprayag.

Executive Engineer, PWD, Guptkashi

Environment specialist, SMCG, Dehradun.

Executive officer, Nagar Panchayat, Kedarnath

Solid waste management consultant, Urban Development Directorate,
Dehradun.

Assistant engineer, Urban Development Directorate, Dehradun.

District tourism development officer, Rudraprayag.

Project manager, Jal Nigam, Srinagar.

A.Hon’ble Tribunal in order dt. 04.10.2024 has stated that
a. Para 08: - The above report clearly indicates that there is no STP in

Kedarnath to treat the sewage. One STP of 600 KLD is under construction
and annexure C to the report states that 60% of work is over and construction
of STP will be completed by December 2024. No timeline has been provided
Jfor household connection to the STP. It also needs te be ascertained that 600

KLD of STP is adequate.

Response: -

i. Under Shri Kedarnath Dham Master plan, 84 buildings (total 862
modules) are being constructed or to be constructed in the temple
island area. 04 persons per module cumulates to 3448
Residential/Permanent population. For STP design calculation,
Residential/Permanent population was taken as 5000 along with
20,000 floating population. Per capita Water usage/sewage generation
was taken as per National Building Code, Part-9 & Central Public
Health & Environmental Engineering Organization Manual 1999. Due
consideration was also given to cold climatic conditions at the Dham.
Sewerage system with STP and DPR was vetted by Jamia Milia Islamia

~ University, Delhi and CSIR-CBRI Roorkee. Copy of the vetted process

design is enclosed as Annexure-I

ii. In the design plan, there are branching sewerage channels in 3 major
regions, along Saraswati edge, Mandakini edge and in the central street

z
fgwﬁ




465

area. Out of these, as the buildings to be constructed in the Master plan
are completed or are in near completion along the Mandakini edge, the
sewerage channel along this edge measuring 400 meters in length has
been installed. As sewerage channel laying work is possible only after
development /finalisation of surroundings and plinth level around the
buildings, and the building construction works as per Master plan is
ongoing on Saraswati edge and in the central street area, therefore the
installation work of the sewerage channel is ongoing in these two
regions. Post confluence of the sewerage channels from the three
regions measuring 575 meters length is near completion (80%). Due to
the ineffectiveness of welding in extreme cold climatic condition, cement
setting issues and low availability of skilled labours, work progress in
the month of December was hampered, however efforts are being made
to complete the work in due time.

iii. The construction of 600 KLD STP is 80-85% complete. The remaining
works like roof work, flooring work an: internal installations which was
due by December 2024, have been hampered, due to extreme cold
temperature, snowfall, ineffectiveness of welding in extreme cold
climatic conditions, cement setting issues and low availability of skilled
labours along with other causes. Despite this, efforts are being made &
work is in progress in prevailing harsh climate conditions for timely
completion of STP so as to complete the STP. Annexure-2-

Photographs of the site.

iv. The liquid waste management was designed for a population of S000
residential and 20,000 floating population at Dham and regarding the
higher numbers of pilgrims reported in the joint committee report dated
August, 2024, it is to be clarified that higher numbers of pilgrims
mentioned was effectively the number of pilgrims moving from
Sonprayag to Kedarnath area and nct more than the designed
population stays at Kedarnath Dham in a given day. Further STPs (4 in
riumber totalling 222 KLD) along with s-~werage network and I&D of
drains are under construction along thc- <: darnath yatra trek/route at

Gaurikund.

Currently, for pilgrims staying in the camps, 155 nos. of fixed toilets are
in place based on soak pit systems. Th. joint committee highlighted
seepage at few locations, however these have been rectified. Professor
A.A. Kazmi has advised for installation of Johkasou System for
management of sewage in such locations, in continuation of which

proposal will be submitted for sanction/approval.

B.Para 09: - In respect of solid waste management, the committee has found that
there is no waste processing plant established in Kedarnath for the management
of solid and plastic waste which is estimated to be 1.667 TPD during the season.

(Read with)
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Para 10: - The observations of the committec is that waste management facilities
needs to be enhanoed.
Response
L. Currently the total solid waste generation was estimated to be 1.667
TPD and this is beingimanaged with following resource.
1. Status of Human'Resource
a. Total number of Paryavaran Mitra -
b. Environment Supervisor s
2. Status of SWM/PWM
a. Solid Waste Collection Vehicle - 01

trolley) :
b. Processing Facility -

190
07

(mini tractor with

01 MREF and 01 (for

segregation of dry waste)
Bailing machine
~ (Photograph attached -01)

3. Deposit Refund System (DRS) - New Inltiative
a. Under this system all the plastic bottles of water or soft drinks

are labelled with QR code. Every bottle is charged Rs. 10.00
extra on MRP. Post use the customer can deposit these bottles
at multiple kiosks along the track and can get their Rs. 10.00
refunded.

b. The initiative has engaged the local community and has
promoted responsible waste disposal practices and

environmental awareness.

c. DRS Progress Status -
i. Total QR provided on plastic bottle/tetra pack is 1,72,100.

ii. Out of above, 1,39,838 Bottles/Tetra Pack (81%) with QR

have been returned by the customers for recycling.

(Photograph attached-02)

ii. Prospective Solid Waste Management Action Plan -
1. Solid Waste Management Action Plan/Detail Project Report costing

Rs. 309.46 Lacs has been prepared and submitted to urban

development (Annexure-3) that includes: -

a. For Dry Waste, Executive Ofﬁccr Nagar Panchayat appraised
that 01 TPD capacity Material Recovery Facility centre will be
established in collaboration with the Heal Himalaya Foundation
with equipments like Plastic Compactor, Shredder. Ballistic

Separators etc. : :
‘b. For Wet waste management an Orgamc Waste Composter of 500
Kg per day capacity is proposed at the MRF and addntxonal 8
Orgarnc Waste Composters wzth capacﬂ:y of 50 kg per day are to
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be established at 08 different locations for processing of Wet
Waste generated in outer periphery/tent colony. Contour map of
Dham area and the plan is annexed in Annexure-4

. As per suggestions of Dr./Prof. Kazmi, IIT Roorkee verification of
the performance of above proposed organic waste composter was
needed with reference to low temperature areas and in
continuation satisfactory performance reports issued by
agencies, where these have been established have been received.

. Annexure-5 '

C.Para 11: - The joint committee during the visit found a lot of construction and
demolition waste materials like iron rods/pipes and cemented broken bricks etc.,
lying in many places due to ongoing construction activities.

Response: —

i.

ii.

iii.

As mentioned in the 1st para, buildings and other structures are being
constructed as per the Master plan in Dham area. Demolition waste
materials like Iron rods, pipes and cement blocks and excavated soil are
being used for back filling/foundation filling of under construction
buildings and also to construct approach.

In the year 2023-24, 10 old buildings were demolished, generating
approximately 2400 cum of waste material, which was completely used in
backfilling of Sangam Ghat, Arrival plaza and also in the foundation filling
of under construction buildings.

The plan of Construction agency (PWD) is to utilise all the demolition waste
for backfilling in low lying areas and also to strengthen such locations. As
soon as the construction will be completed, the entire C&D waste will be

utilised in such locations. 4 -6 (Photographs).
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